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THE PREVENTION OF CORRUPTION (AMENDMENT)

No 7 OF 1957

| [29th March, 1957]
An Act further to amend the Prevention of Cotruption Act, 1947.

‘BEit enacted by Parliament in the Elghth Year of the Republlc
of Indla as follows — .

o Short title. L Th1s Act may be called the Prevention of Corruptlon‘
N (Amendment) Act, 1957. A
Amendment 2. In the Preventlon of Corruptlon Act 1947, sub section (3) 2 -of 1947,
of secti_on 1.”

of sectlon 1 shall be omltted

Repe;l of 3..The Prev;entwn of Corruption (Amendment)- O‘r,djnanee, 2 of 195;].,
Ordinance, - 1957, is hereby repealed ‘ S ,




